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No. 4/F1-13 /2023 #0%0—5768—By the powers conferred under Section 17(1)(a)
of the Employees' Provident Funds and Miscellaneous Provisions Act, 1952 (Act 19 of
1952), the State Government, had granted exemption to M/s Riga Sugar Company
Limited, Sitamarhi (formerly known as Belsund Sugar Company Ltd.) Code No.
BR/MUZ/182 vide departmental notification no. PF-1/32(5)/57-11 dated 06-06-1959
from operation of the Employees Provident Fund Scheme, 1952 .

A proposal to withdraw the exemption granted to M/s Riga Sugar Company

Limited, Sitamarhi (formerly known as Belsund Sugar Company Ltd.) Code No.
BR/MUZ/182 was discussed in the 51st meeting of the Exempted Establishment
Committee held on 18-10-2022 and in the Central Board of Trustees, EPF meetings
held on 31-10-2022 and 01-11-2022.
After considering the matter in the meeting of the Central Board of Trustees, EPF, it
was resolved to recommend the cancellation of exemption granted to M/s Riga Sugar
Company Limited, Sitamarhi (formerly known as Belsund Sugar Company Ltd.) Code
No. BR/MUZ/182.

In the light of recommendations of the Central Board of Trustees, EPF, and
exercising the powers conferred under Section 17(4) of the Employees' Provident
Funds and Miscellaneous Provisions Act, 1952 (Act 19 of 1952), the exemption
granted to M/s Riga Sugar Company Limited, Sitamarhi (formerly known as Belsund
Sugar Company Ltd.) Code No. BR/MUZ/182 vide departmental notification no. PF-
1/32(5)/57-11 dated 06-06-1959 is hereby cancelled with effect from the date of
publication of this order.

After the cancellation of the departmental notification no. PF-1/32(5)/57-11
dated 06-06-1959,the employer/Occupier, M/s Riga Sugar Company Limited,
Sitamarhi (formerly known as Belsund Sugar Company Ltd.) Code No. BR/MUZ/182
shall ensure compliance with all statutory provisions.

Order by,
Rajeev Ranjan,
Joint Secretary.
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